
REGISTERED No. P. 390

THE0RISSA 111 GAZETTE
PUBLISHED BY AUTHORITY 

CUTTACK, FRIDAY, JUNE 29, 1945

•A

' No. 7
SEPARATE PAGING IS GIVEN TO THIS PART, IN ORDER THAT IT MAY BE FILED AS A SEPARATE COMPILATION

PART VHI
Sale Notices of the Forest Department

NOTICE OF SALE OF FOREST PRODUCE IN BARA- 
PAHAR DIVISION, ORISSA

Part S

the Supply Department, provided the Divisional Forest 
Officer may in fulfilment of a contract undertaken' by the 
Forest Department require the lessee to supply such 

List of timbers and other forest produce as listed in the timber to he Forest Department at a rate of one anna in 
attached statement for the season 1945-46, to be 'old by 

public auction at the office of the Divisional Forest 
Officer, Barapahar Division, Sambalpur, on 

the 20th and 2.1st July 1945 from 1 p.m. 
each day

Note—The sale of lots listed in the attached statement is subject 
to the special conditions published in Part II of this notice and 
those mentioned in the agreement forms and in the general condi
tions of sale. The successful bidders shall also be bound by the 
Orissa Forest Contract Rules.

the rupee less than the rate fixed by the Supply Depart
ment

6. The bidders whose bids are accepted provisionally or 
finally by the Divisional Forest Officer will immediately 
on the fall of the hammer have to sign the agree
ment and deposit security in the Post Office, as laid down 
in condition 8 of the general condition of sale. Part II pro
vided (i) that new contractors, i.e. those who did not work 
as forest contractor will be required to deposit security 
amounting to 25 por cent of the. sale price, [ii) that for all 
bamboo coupes 25 per cent of the purchase price will have 
to be deposited as security.

7. Trimmed bamboos must be collected on paid labour 
1. Bamboo, Sonari, . Burakurudu and Khair (Accacia by the contractor under supervision of approved agents.

Untrimmed bamboos may be cut and collected by the 
purchasers but under the supervision of approved agents 
of the Contractor.

SPECIAL CONDITION OF SALE, BARAPAHAR 
DIVISION

Part 18•v
catechu) shall not be allowed to be felled, extracted or sold 
from the coppice coupes of the year by the coppice coupe 
contractors.

2. Debris, i.e., small wood should be piled closely 
between the lines pegged to a height of 3'and a width of required War Board timber according to the direction

of the Divisional Foresu Officer, the Divisional Forest

8. If any successful contractor neglects to produce the

3' for rab sowing. The names of coupes in which this 
collection will be required to be done by the purchasers of Officer will be at liberty to produce^ them irom the 
the coupe together with the length of line over which such coupe departmentally at the contractor’s risk,
debris are to be-collected will be notified at the time of 9- The. purchaser will be bound to sell the produce from

his own coupe to the bona fide residents of the district for 
their own consumption at a rate not exceeding the revised 
schedule of rates for Sambalpur and Barapahar Divisions, 
plus the actual cost of collection.

10. The Divisional Forest Officer, Barapahar Division, 
4. Ordinarily no extension of time for working of the has the power to terminate any contract for supply of 

coupe will bo allowed. war timbers absolutely on the expiration of the period of
5 The lessee shall be bound to supply within the time three months from the date on which notice of intention 

as will be specified by the Divisional Forest Officer from to terminate such contract has been served on the 
the trees purchased by him, such timber as may be speci- contractor by the Divisional Forest Officer. Barapahar 
fied by the Divisional Forest Officer, to be required for Division. ,
war purpose The supply to be made at such Railway nr 11. For the further particulars reference may be made
other Depot as the Divisional Forest Officer may decide, to the Divisional Forest Officer, Barapahar Division, Post 
Payment for such timber will be made at rates fixed by Office Sambalpur.

sale.
3., Divisional Forest Officer, Barapahar Division, reserves 

the right of altering the dates of. payment of any instal
ment as mentioned in Part III in the case of any coupe.
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Kind of felling—Selection

Number of trees marked will be announced 
at the time of auction.

Period of contract—1-9-1946 to 31-12-1940 
Period of contract—1-9-1946 to 31-12-1945

Working Circle—Selection

1 Kamgaon .. . Lohara
| C o m p t. 

(balance).
. j Barahaguda (part) | 

Compt. 1 a i 
(part).

Working Circle—Coppice

3 1 Lakhanpur .. : Bugbugi .. j
Daehua

1275-0 j I4Par t—
■

5 !! I
6-0 j4 12 Bargarh

Kind .of felling—Coppice with Standards

1-9-1945 to 30-6-1946 
31-12-1946

31-12-1946
30- 6-1946 
30-6-1946 
30-6-1946

31-12-1946 
30-6-1946 
30-6-194C).

31- 12-1946 
30-6-1946

31-12-1946 
31-12-1941 
31-12-1946 
30-6-1946 

31-12-1946 
31-12-1946 
31-12*1946 

30-6-1946 
30-0-1946

Number of trees felled will be announced at 
the time of sale.
Period of contract—1-9-1945 to 31-3-1946

Kind of felling—Bamboos

Period of contract—1-10-1945 to 30-6*1946
Ditto 
Ditto 
Ditto 
Ditto 
Ditto 
Ditto 
Ditto

Period of contract — 
Ditto

92-025
ditto4 139-023 jDo.

(part)
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto

Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto

145-0. ! Lakhanpur 
. | Kurumkhel 
. ' Hulsuridungri 

Karla
. | Malaikhaman 
. ! Kudopali 
. > Lambaidungri 
. j Chandildungri 
. Papanga 
. I Kumbho 
. | Dokhulia 
. | Jagtipali 
. J Kulherkhol 
. | Debrigarh 
. \ Uderbhadri 
. I Amjhar 
. Dhodrokusum 
. j Sahajbahal

23 ! Lakhanpur . . | Lohara S. C. I— i 
Compt 2.

Do. 265
I 90-025 

25 !
Do.6

41*0Do. ' 99-0258 Do. .
25 i9 J Bargarh 108-0

33-04 i10 Do.
11 Do. 25 62*0

■12 ; Do.
13 i Do.
14 i Bhatli
15 ; Do.

152-0 ; 
28-0 : 

156-0 
122-0 
260 0

25
4

25
i25

16 Do. 25
17 ! Do.
18 Do.
19 j Kamgaon

25 88-0
168-0 
130-0 
221-0 I 

88-0 l

25
25

20 ; Do. 25
21 Do. 25
22 Do. 25 76-0

Felled materials

I
Working Circle—Bamboos

Jagtipali 
KuJerkhol

26 Lakhanpur . . Bugbugi
Hulsuridungri 

___  . . j Kurumkhel
29 Kamgaon .. j Amjhar-West

East
30 j Do. .. Talkani

Working Gircle—Sonari bark

.. j Debrigarh Compt. {
, Lohera Compt. . . !l3a &

32 Pitabaranga (Helicteres isora), Whole Division except current coupes

Working Circle—(Lease of Kendu leaves)

33 | Kamgaon . . > Lohara block .. : Compt. 5-17 60366*0 ■

34 i Bhatli . . j Saraidamak block j „
I Dobrigarh block . . !
I |

36 Lakhanpur .. ! Lohara block Com- | 'j 
| pt. 1-4.

.. j Dechua block 
j Compt. 1-6

Do. . . Hulsur i d un gri 
Compt. 1-2

Do. .. | Debrigarh Com- 
pa. 1.

24 Bhatli D 2191-0 | 
971-0 ' 

1,318*0 I 
485-0 i 

1171-0 
757-0 •) | 
934-0 j 
317-0

I
25 Do. D Ditto

Ditto
Ditto
Ditto
Ditto
Ditto
Ditto

D
27 i Do.
28 ! Do.

D
D : I
D}
D

31 ) Bhatli 4, 5 O 
14 3 ••

17180-0 ! [Period of contract—1-10-1946 to 30-6-1946: .

Ditto Ditto

.. . Period of contract—3 years 1-10-1945 to 
31-7-1948.

1— 3
2— 4 } 34154-0 Ditto Ditto99

!
1Do. I

V * * 33914-0 Period of contract—3 years—1-10-1945 to 
31-7-1948.I

J
!Bargarh .. j Kudopali block .

. . I Malaikhaman block!

36 1332-0 Ditto Ditto
37 Do. 5442 0 Ditto Ditto

. . 1 Tulandi, Grindola, ! 
j D e k h u 1 i a,
| Khandta, Argaon,) 

and ,

Do.38 2641 Ditto Ditto

! Papanga 
J Barhaguda. I

. . j Chandii d u n g r i 
block.

39 Do. 3620 Ditto Ditto:'
!;

Lambhaidungri .. •40 Do. 2848i Ditto Ditto!
s

Sambalpur 

The 20th June 1945
A. U BANERJI

Divisional Forest Officer, Barapahar Division



'‘PART VIII THE ORISSA GAZETTE, JUNE 29, 1945 19

NOTICE OF SALE OF FOREST PRODUCE IN 
SAMBALPUR DIVISION, ORISSA

Parti
List of timber and other forest ‘produce as listed in the 

attached statement for season 1945-46
To be sold by public auction at the Divisional Forest 

Office. Sambalpur on the 27th and 28th July 1945 at 
11-30 a.m. each day. '

Note—The sale of lots listed in the attached statement is subject 
to the special conditions published in Part II of this notice and 
those mentioned in the agreement form and in the general conditions 
of sale. The successful bidders shall also be bound by the Orissa 
Forest Contract Rules.

coupe No. 25 of the following felling series in areas to be 
specified at the time of sale :—

Kcndrapat, Bander, Mundher,. Baduapali, Jaduloi- 
singh, Goinpura, Larasara, Sangramal, Labdera, Rengali, 
Jharaikanta and Garpati.

3. The purchasers must first meet the requirements of 
the local populace for their own consumption. The pro
duce to be sold to tenants at rates not exceeding those 
mentioned in the new schedule of rates.

4. The dates of the payment of the 2nd and 3rd instal
ments as given in paragraph 11 of the General Conditions 
of Sale ^Part III) are altered to the 15th December and 
16th February respectively.

5. The lessee shall be bound to supply within the time 
as will be specified by the Divisional Forest Officer from 
the trees purchased by him, such timber as may be 
required by the Divisional Forest Officer for the war pur
pose. The supply to be made at such railway or other 
depot as the Divisional Forest Officer may decide. Pay
ment for such timber will be made at rates fixed by the 
Supply Department less one anna in the rupee as 
commission to the Forest Department.

The war supply shall cease on one month’s notice being 
served on the supplying contractors

6. Simul trees in different coupes have first to be offered 
to Messrs Winco Ltd. for removal if required by them.

4

LIST OF ABBREVIATIONS
N—Normal or sound 

D—Defective or not sound

SPECIAL CONDITIONS FOR SALE, SAMBALPUR 
DIVISION

Part II
1. Debris, i.e., small branch wood will be collected and 

piled closely by purchasers in blank areas for rab sowing 
at their own cost in coupes to be notified at the time of 
sale.
i 2. The purchaser of coppics couped need not fell 
i ^marketable trees in very hilly and inaccessible areas of Divisional Forest Officer, Sambalpur Division, Sambalpur.

7. For further particulars reference may be made to the

.s.'.y-'
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III—LIST OP MINOR FOREST-PRODUCE
0

— '0

Period of contract; !i, i
i

Range Area in 
acres

Felling series or block RemSpeciesCompt. No.2 To—o From—
Ap i

81 72 3 64 5 9

!
31-7-1046 IS3 j Bengali 1-9-19-151,700 j Kendu leaves ..■ Lamaljunan 26 and 27

I
S1 - 7-2 94639 . 1-9-1945Do. .. Ghichamura Jarmal Ditto17 and IS 4,409

i40 31-7-10-16Do. 1-0-1945and 1.. : Ghichamura-Phuljhar 
Katikela.

Ditto19, 20 and 77 8,366

41 Sambalpur 31-7-19461-9-1945I.. j Tabla . Ditto31 and 76 576

42 : All Ranges 30-6-19431-9-1045.. j Whole Division .. 124,692 i Sabal grass .... All compartments 
except Motijbaran 
block compart- 

! ment3S.
i

I43 I Rengali 31-5-1946.. 'All 1-0-1945Reserved Forests of 
Rengali Range.

34,167 1 Thatch grass15 to 30 and 77 •• I
i

; All Reserved Forests of'• 
: Dharna Range.

44 i Dhama 31-5-19401-9-1945Ditto49,29352 to 75

45 ' Badsair 31-6-1946. i All Reserved Forests of1 
! Badsair Range.

1-9-1945Ditto34 to 51 2S.090
i

I!
46 ; Rampaloga .. ! All Reserved Forests of 

Rampaluga Range.
1-9-1945 |Ditto 31-5-194610,2571 to 12;

■

>4 7 ; Sambalpur j Ai! ^served Forests] of 13, 14. 84 to 33 and 76 
I Sambalpur Range.

Ditto 1-9-1945 31-6-19463,046

i14S j Sambalpur 
Rampaluga.

and ; I.nchmudungri (part) 
' Jamra 

Linprakud 
! Ramela 
j Sonaridcngrl

.. ! 13(o)
11 and 12 . 

lC(<ri *

Sonari bark5,055 30-6-19461-S-1S45 All Souarl trees of 
4# diameter and 
over only shall bo 
felled.

■i
? i ■

ii

Sambalpur 
The 25th June 1945

M. L. SEN GUPTA
Divisional Forest Officer, Sambalpur Division

♦

/
f

c

CtniAcr: TiinUdaLd PtUisled fcv S. H. Ehao, Saperiatcadcot, Got t. Press, C.G, 1^362_!9.6.1945


